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Industries for Unemployed Adi\;ai‘sill

9228, SHRI K. PRADHANI: Will the
Ministeér-of INDUSTRY be pleased tu
. state:

. (a) w'nethér there are come indus-

tries meant for the unemployed edu-
cated Adivasi Yoeuth also:.
© (b) if so, the details ther=of, EState-

wise as well as the facilities given to
" them for this purpose; and
(c) the details regarding'the steps
- Government are taking fo encovrage
' these people in this regard? '

THE MINISTER OF STATE I THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a) to (c).
Without earmarking any specific indus-
tries for unemploved adivasi vouths

- Government administer a variety of
_programmes specially focussed on Adi-
vasi youths taking up industries o!
“thelr choice. Such programme; in-
-clude: :

(1) special entrepreneural develop-
ment programmes for the exclusive
benefit of SC/ST entrepreneurs run
by Small Industriés Service Institu-
tes in different parts of the country
based qn local requitements;

(2) reservation of 15 ﬁe‘r cent of
seats subjects to availabilily ol can-
didates for persons from SC/ST com-
munitiegs in varioug training pro-
grammes grganised by SISIs; -

{3) regular and ad ‘hoc training
programmes - undertaking in some
‘specific sector ‘e.g. leather by Central
Yootwear Training Centres at Mad-
ras and Agra and by other SISIs/
"PTDCs for improving trational skills
in artisans;

(4) consuitancy and tesling =er-
" vices at concessional terms wherever
eharges are levmble

(5) ccmcessmnal terms of ﬂnancmg
- for hire"purchase programrme, and

..(8) stipendary training and other
“assistance in machinery and equip-
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ment supply under the Ru(a! Aru-
«.gems Programme, . . .. . -

(7) Seed/margin money assistance
upto 15 per. cent of their investment
subject to a ceiling of Rs. 30,000.

C.mmjtlee of emineat criminolozists
‘for pelhi

- 9229. ;SHRI K. PRADHANI: Will the
Minister of HOME AFFAIRS be plea-
sed to state:

' (a) whether it is a fact that a Com-
mittee of eminent criminologists, ex-
perts has been constituted witn a view
io sugggest ways and means, o] dealing
effectively with the increasing menance
dacoities and car-brone
crimes in the capital;

(b) if so, the composition and func-
tionis of thie Committee; and

{c¢) whether Government have i(skea
the Committee to submit its report im-
mediately?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) and (b). A Committee has keen
sét up in order to study and suggest
ways and meéans of dealing effectively
with the increasing menance of thefts,
robberies, dacpities and pther crimes
in which stolen motor vehicles are
used, The composition and functions
of the Committee are mentioned in
the Delhi Administration’s Notifica-
tion dated 6th April, 1981 a copy of
which is laid on the Table of the
House, [Place in Library. See No.
LT-24117/81),

(¢) The Committee has veen asked
to submit report within a month.
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Stipulation regarding disposal of spent
Fuel

sl SHRI MADHAVRAO sr‘n\g-
DIA; Will the PRIME MINISTER
pleased {o state:

(a) whether the 1963 treaty mth the
USA regarding thc supbply of enriched
uratiium’ fuel for the Tarapur; Atomic
Power Plant, contemplated any stipu-
lations regarding the dizposal of spent
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(b) if so. the details thereof; and

(c) the quantum o spent fuel accu-
mulated with the Tarapur _\Atloggc

THE MINISTER OF STATE IN THE

. DEPARTMENTS OF SCIENCE AND-

TECHNOLOGY AND ELECTRONICS

., SINGH): (a) and (b). The Coopera-
“tion Agreement of 1963 contemplates
" reprocessing of the spent fuel in In-
;. dian facilities upon “Joint Deferming-
:“tion” on the ‘Safeguardablhty ol such
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|r‘“mu' ing of the spent fuel.

the Tarapur reactors on special nu-
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